HIGH COURT OF SIKKIM
GANGTOK

No. 20 /Hes Dated: (& |OM| 30!
OFFICE ORDER

In continuation of Office Order No. 309/HCS dated 13.09.2017, Ms, Jwala D. Thapa.
Civil Judge —cum- Judicial Magistrate, Soreng Sub- Division, West Sikkim stationed at
Gangtok is reverted to the Court of Civil Judge —cum- Judicial Magistrate, Soreng Sub-
Division, West Sikkim with immediate effect.

By Order,
Sd/-
o o PO A
a 8 i Ea REGISTRAR GENERAL
Memo No. : V ( )/Confdl./HCS/
Date: Dg\q\'amg’
Copy to:

1. Ms. Jwala D, Thapa, Civil Judge —cum- Judicial Magistrate, Soreng Sub- Division,

West Sikkim stationed at Gangtok.
. The Joint Registrar-cum- Sr. Judgment Writer to Hon'ble the Chief Justice, High Court
of Sikkim for placing before his Lordship’s kind information.

The Principal Private Secretary to Hon'ble Judge, High Court of Sikkim for pl
before her Ladyship’s kind information.

acing

The Private Secretary to Hon'ble Judge, High Court of Sikkim for placing before his
Lordship‘s kind information.

5. The Advocate General, Governmént of Sikkim, Gangtok.

6. The Additional Advocate General, Government of Sikkim, Gangtok.

7. The Chief Secretary, Government of Sikkim, Gangtok.

8. The Additional Chief Secretary, Government of Sikkim, Gangtok.

9. The District & Sessions Judge (East) at Gangtok.

10.The District & Sessions Judge (North) at Mangan.

11.The District & Sessions Judge (South) at Namchi.

12.The District & Sessions Judge (West) at Gyalshing.

13.The District & Sessions Judge (Spl. Div. -1)1/C at Gangtok.

14.The District & Sessions Judge (Spl. Div, ~INI/C at
15.The Legal Remembrancer -

Gangtok.

‘Cum- Law Secretary, Law Department, Government of,
Sikkim, Gangtok.

16.The Chief Judicial Magistrate-cum- Civil Judge (South) at Namchi,
17, The Chief Judicial Magistrate-cum- Civil Judge (North) at Mangan,




18.The Chief Judicial Magistrate-cum- Civil Judge (West) at Gyalshmq. |

19.The Chief Judicial Magistratc-cum- Civil Tudge (East)I/C at Ganqtok,

20.The Civil Judge-cum- Judicial Magistrate (Fast) at Gangtok.

21.The Civil Judge-cum-Judicial Magistrate (Nort MI/C at Mangan.

22.The Civil Judge-cum-Judicial Magistrate (West)1/¢ al Gyalshing,

23.The Civil Judge-cum-Judicial Magistrate, Chungthang Sih. Division, North Sikkin

stationed at Gangtok.
24.The Civil Judge-cum-Judicial Magistrate (South)I/C at Namehi
25.The District Magistrate (Fast) al Gangtok.
26.The District Magistrate (North) at Mangan,
27.The District Magistrate (South) at Namchi.
28.The District Magistrate (West) at Gyalshing.

29.The Special Secretary, Sikkim State Legal Services Authority,
Gangtok.

Development Area

30.The Special Secretary, Home Department, Government of Sikkim, Ganqgtok.

31.The General Secretary, Bar Association of Sikkim, Gangtok,

32.The General Secretary, Namchi Bar Association, South Sikkim, Name v

33.The General Secretary, High Court of Sikkim Bar Association, Ganglok

34.All Section In-charge, High Court of Sikkim

Mz Computer Cell, High Court of Sikkim. Ganglok for tploading the
website of High Court of Sikkim.

36.Guard File,

37.File,
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